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SPOT VISIT REPORT OF THE JOINT COMMITTEE CONSTITUTED BY HON’BLE NGT/PB, NEW 

DELHI IN CONNECTION WITH O.A. NO. 106/2023 FILED BY RAKESH KUMAR MALLIK-VRS-STATE 

OF ODISHA AND OTHERS.________________________________________________________________________________ 

 

 As per orders of Hon’ble NGT/PB, New Delhi, dt. 3rd March, 2023, a Joint Committee 

comprising Chief wildlife Warden, State PCB, MoEF & CC Regional Office, Bhubaneswar & District 

Magistrate, Balasore was constituted and the Joint Committee was asked to submit a factual report 

after due spot visit. 

 

 The Chief Wildlife Warden, Odisha has authorised Regional Chief Conservator of Forests, 

Baripada and the State PCB also authorised Regional Officer, State Pollution Control Board, 

Balasore to be the Member of the Committee. 

 

 The date was fixed to 03.05.2023 for spot visit by the Committee.  As per scheduled 

programme the Committee members reached at the spot by 11.00 A.M and visited the site. 

 

 During the course of visit, the following observations have been made by the Committee:- 

• The Tahasildar, Soro guided the Committee to different Crusher Units running in 

Mahumuhan and Khanjamahal area.  The Committee found all 12 crusher Units are 

running outside Eco Sensitive Zone notified boundary of Kuldiha Wildlife Sanctuary. 

No crusher Unit is installed within the Elephant Corridor as Khanjamahal & 

Mahumuhan crusher area is not coming within Kuldiha-Hadagarh-Similipal-Kuldiha 

Elephant Corridor of Balasore District. So, running of crusher Units in the said area 

do not hamper any elephant movement. 

• The Crusher Units in the locality are running with valid documents like Sitting 

Criteria Certificate issued by Collector and District Magistrate basing on the 

Guidelines of Forest and Environment Department time to time. The latest Guideline 

for issuance of Sitting Criteria Certificate for installation of Stone Crusher Unit 

communicated by Forest, Environment and Climate Change Department vide Letter 

No. 18226/F & E dt. 06.08.20210 (copy enclosed) stipulates that:- 

16



i) No stone crusher Unit shall be allowed to operate within 500 metres 

from the established authorised habitation, educational Institution, 

Hospitals, Courts, and Public Offices. The Stone Crusher will not be 

considered to be violating the sitting criteria, if new habitation comes up 

within the restricted area of 500 metres after consent to establish is 

granted by the State pollution Control Board. 

ii) No stone crusher shall be established/operated within 200 metres from 

the State Highway (SH) and National Highways (NH) 

iii) No stone crusher shall be allowed to operate within 1 K.M from the 

Municipality/ NAC areas notified by the Government of Odisha. 

iv) Permission for temporary stone crusher exclusively for construction of 

NH/SH may be allowed for construction period. 

• It is objected that the crusher units are adjacent to PWD District road near 

permanent village. But the Guideline is silent about PWD road and 2-3 crusher units 

found within 500 metres of established authorised habitation. Such habitation came 

up after Sitting Criteria Certificates were issued in favour of the Crusher Unit which 

are not violating the terms and conditions of the above Guideline of Forest and 

Environment Department, Government of Odisha. 

• As regards set up of crusher units on grazing land (Gochar land), the Tahasildar, Soro 

was asked by the Committee to submit a detailed report of crusher units including 

status of land on which the crusher units are erected. Accordingly, the Tahasildar, 

Soro along with Regional Officer, State Pollution Control Board, Balasore and Forest 

Official have enquired into the crusher units jointly and Tahasildar, Soro has 

submitted a detailed report on the crusher units running in Soro Block area vide his 

Letter No. 2622 dt. 20.05.2023 (copy enclosed). It is reveals from the report of the 

Tahasildar that the crusher unit of Soro Tahasil are running CTO/CTE  issued from 

Regional Office, State Pollution Control Board, Balasore, certificate from General 

Manager, District Industries Centre,  Balasore and other related Departments. Not a 

single patch of Grazing land has been used by the proprietors for installation of 

crusher unit. The detail crusher wise  report given below:- 
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• Satyanarayan Stone Crusher 

      Satya Narayan Crusher Unit has obtained the sitting criteria certificate on 

30.01.2023 to operate in mouza Gopalpur over Plot No. 461, 462,463,462/752 of 

Khata No. 181/393.  During the time of issue of sitting criteria on dt. 30.01.2013, the 

proposed site was 01 km away from the National Highway -5, 2.5 km from local 

village, 4 km from school, college, Hospital and Govt. Offices, and more than 500 

metre from new habitation. 

From the joint report, it reveals from the enquiry report that the proposed site 

is 01 km away from the National Highway -5,  900 metre from educational institution, 

3 km from Hospital, 2 km from Public Offices, and 100 metre from new habitation. 

• Mahalaxmi Stone Product 

      Mahalaxmi Stone Product has obtained the sitting criteria certificate on 

15.10.2011 to operate in mouza Nuapur over Plot No. 151,152 of Khata No. 157/6.  

During the time of issue of sitting criteria on dt. 30.01.2013, the proposed site was 03 

km away from the National Highway -5 and more than 500 metre from new 

habitation. 

From the joint report, it reveals that the proposed  site  is 2.61 km away from 

the National Highway -5,   800 metre  from educational institution, 3 km from 

Hospital, 3 km from Public Offices,  and 20 metre  from new habitation i.e. the 

habitation came up after sitting criteria is issued. 

• Panchulingeswar  Stone crusher 

      Panchulingeswar Stone Crusher Unit has obtained the sitting criteria certificate on 

12.11.2013 to operate in mouza Champo over Plot No. 433,435 of Khata No. 119/84.  

During the time of issue of sitting criteria on dt. 30.01.2013, the proposed site was 03 

km away from the National Highway -5, 01 km from school, college, Hospital, Govt. 

Offices and authorised habitation. 

From the joint report, it reveals that the proposed site is 3.13 km away from 

the National Highway -5,   2.6 km from educational institution, 2.6 km from Hospital, 

2.6 km from Public Offices, and 40 metre from new habitation the habitation came up 

after sitting criteria is issued. 
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• Durga Stone Crusher  

      Durga Stone Crusher Unit has obtained the sitting criteria certificate on 

04.03.2013 to operate in mouza Angula over Plot No. 1227/2570, 1227/2781 of 

Khata No. 472/649.  During the time of issue of sitting criteria on dt. 04.03.2013, the 

proposed site was 06 km away from the National Highway -5, 01 km from nearest 

basti of village Bagudi and Angula, 01 km from school and college, 05 kms away from 

Hospital and Govt. Offices.   

From the joint report, it reveals that the proposed  site  is 4.17 km away from 

the National Highway -5,   890 metre  from educational institution, 890 km from 

Hospital, 890 km from Public Offices, and 40 metre  from new habitation the 

habitation came up after sitting criteria is issued. 

• Sakhi Stone Crusher  

Sakhi Stone Crusher Unit has obtained the sitting criteria certificate on 21.12.2011 to 

operate in mouza Gobindapur   over Plot No. 91, 94 of Khata No. 333/02.  During the 

time of issue of sitting criteria on dt. 21.12.2011, the proposed site was 12 km away 

from the National Highway -5, 02 km from PWD Road, 01 km from authorised 

habitation, educational Institution, hospital, Court and Publics Offices.  

From the joint report, it reveals that the proposed site is 6.40 km away from 

the National Highway -5,   1 km from educational institution, 1km from Hospital, 1.5 

km from Public Offices, and 770 metre from Gobindapur and Diapokari. 

• Baidyanath  Stone Crusher  

Baidyanath Stone Crusher Unit has obtained the sitting criteria certificate on 

21.07.2018 to operate in mouza Khanjamahal over Plot No. 453/496, 

452/497,452/674, 452/672, 451,453 of Khata No. 135/210.  During the time of issue 

of sitting criteria on dt. 21.07.2018, the proposed  site  was  more than 200 meter  

away from the National Highway -5,  more than   200 metre from  PWD Road , more 

than 500 metre  from authorised habitation, educational Institution, hospital, Court 

and Publics Offices.  
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From the joint report, it reveals that the proposed site is 6.40 km away from 

the National Highway -5,   1.20 km from educational institution, 2 km from Hospital, 

2 km from Public Offices,  and  1 km  from  new habitation. 

• Saraswati   Stone Crusher  

Saraswati   Stone Crusher Unit has obtained the sitting criteria certificate on 

17.07.2018 to operate in mouza Khanjamahal over Plot No. 450/620, 450/621/624, 

267, 268, 269 of Khata No. 135/228, Plot No. 450/620/680, 450/621/624/681, 

267/682, 268/679, 267/678 of Khata No.135/226. During the time of issue of sitting 

criteria on dt. 17.07.2018, the proposed  site  was  more than 200 meter  away from 

the National Highway -5,  more than 200 metre from  PWD Road, more than 500 

metre  from authorised habitation, educational Institution, hospital, Court and 

Publics Offices.  

From the joint report, it reveals that the proposed site is 6.40 km away from 

the National Highway -5,    1.29 km from educational institution, 2 km from Hospital, 

2 km from Public Offices, and above 1 km from new habitation. 

• Shree Jagannath Stone Crusher  

Shree Jagannath    Stone Crusher Unit   has obtained the sitting criteria certificate on 

01.10.2010 to operate in mouza Gobindapur over Plot No. 271,274 of Khata No. 88.  

During the time of issue of sitting criteria on dt. 1.10.2010, the proposed site was 8 

km away from the National Highway -5, 1 km from nearest village Gobindapur, 500 

metre from authorised habitation, educational Institution, hospital, Court and Publics 

Offices. 

From the joint report, it reveals that the proposed site is 6.40 km away from 

the National Highway -5, 3km from educational institution, 2.08 km from Hospital, 

2.08 km from Public Offices, and above 1 km from new habitation. 

• Mahalaxmi Stone Crusher  

Mahalaxmi Stone Crusher Unit has obtained the sitting criteria certificate on 

16.10.2007 to operate in mouza Mahumuhana over Plot No. 297/2548 of Khata No. 

674/340.  During the time of issue of sitting criteria on dt. 16.10.2007, the proposed 

20



site was 8 km away from the National Highway -5, 1 km   from school, college and 

Temple.   

From the joint report, it reveals that the proposed site is 8.40 km away from 

the National Highway -5, 1.8 km from educational institution, 1.8 km from Hospital, 

1.8 km from Public Offices, and 530 metre from new habitation the habitation came 

up after sitting criteria is issued. 

• Mukteswar  Stone Crusher unit -1  

Mukteswar  Stone Crusher  Unit -1  has  obtained the sitting criteria certificate  on 

30.01.2002 to  operate  in mouza Mahumuhana  over Plot No. 297/2548/1  of Khata  

No. 674/92 .   

From the joint report, it reveals from the enquiry report that the proposed site 

is 8.40 km away from the National Highway -5,   2.1 km from educational institution, 

2.1 km from Hospital, 2.1 km from Public Offices, and 680 metre from new 

habitation. 

• Mukteswar Stone Crusher unit -2  

Mukteswar Stone Crusher Unit-2 has obtained the sitting criteria certificate on 

30.01.2002 to operate in mouza Mahumuhana over Plot No. 297/2548/1 of Khata  

No. 674/92.   

From the joint report, it reveals that the proposed site is 8.40 km away from 

the National Highway -5,   2.1 km from educational institution, 2.1 km from Hospital, 

2.1 km from Public Offices, and 680 metre from new habitation. 

• Maa   Stone Crusher unit  

Maa   Stone Crusher Unit has obtained the sitting criteria certificate on 03.11.2018 to 

operate in mouza Mahumuhana over Plot No. 293 of Khata No. 674/1052.  During the 

time of issue of sitting criteria on dt. 03/11/2018 , the proposed  site  was  more than 

200 meter  away from the National Highway -5, more than 500 metre  from nearest  

habitation, educational Institution, hospital, Court and Publics Offices.  
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From the joint report, it reveals that the proposed site is 8.40 km away from 

the National Highway -5,   2 km from educational institution, 2 km from Hospital, 2 

km from Public Offices, and 680 metre from new habitation. 

Besides the above crusher units, three Crusher Units namely, Sri Durga Condev 

Crusher Unit, UMSL Crusher Unit and Brij Gopal Crusher Units are running 

temporarily for crushing of stone for their road projects. 

Moreover, a Joint Squad at the District Level has been constituted to watch 

over illegal extraction of stone in Bagudi area under Soro Tahasil.  Enforcement camp 

has been set in the stone quarry area of the locality and the Squad Team with 

assistance of police personnel watching over the area round the clock to curb the 

illegal activities of the miscreants. 

• Heavy penalties have been imposed by the Tahasil Level Enforcement Team, Sub-

Division Level Enforcement Team as well as District Team if illegal transportation of 

stone is found in the Bagudi crusher area. 

This is submitted for kind appraisal of the Hon’ble NGT. 
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Sl No. Name of the Crusher Unit Name of proprietor mouza Khata No. Plot No.
Date of Issue sitting 

criteria 

Distance 

from State 

Highwayan

d National 

High Way

distance  

from nearest 

new  

habitation 

distance from 

educational institute 

,hospital,and Public 

office

distance 

from 

nearest 

temple

distnce 

from 

munici

plaity

Connect with 

R.D. Road or 

not

Distance from 

ESZ

1 Satya Narayan Stone Crusher Bharati Mohapatra Gopalpur 181/393 461,462,463,462/752 30.01.2013 1km 100m

Educational Institution-

900m,Hospital-3km, 

Public Office -2km

900m 1km
connect with 

PWD Road
Outside

2 Mahalaxmi Stone product Indurani Mohapatra Nuapur 157/6 151, 152 15.10.2011 2.61km 20m 

Educational Institution-

800m,Hospital-3km, 

Public Office -3km

740m 2.61km
connect with 

PWD Road
Outside

3 Panchalingeswar Stone Crusher Rajesh Kumar Mohapatra Champo 119/84 433,435, 12.11.2013 3.13km 40m

Educational Institution-

2.6km,Hospital-2.6km, 

Public Office -2.6km

600m 3.13km
connect with 

PWD Road
Outside

4 Durga Stone Crusher Daitari Behera Angula 472/649 1227/2570,1227/2781 04.03.2013 4.17km 30m

Educational Institution-

890m,Hospital-890m, 

Public Office -890m

460m 4.97km
connect with 

PWD Road
Outside

5 Sakhi Stone Crusher Unit Narendra Nath Dhar Gobindapur 333/02 91,94 21.12.2011 6.40km

700m from 

Gobindapur, 

330 from 

Diaphokari 

Educational Institution-

1km,Hospital-1.5km, 

Public Office -1.5km

520m 6.36km

Quarry Road  

Connect with  

PWD Road

Outside

135/200
          458/484/626             

458/483/625

135/201

458/483/609,458/484/610,458/

483/669,458/484,458/484/626/

664

7 Baidanath Stone Crusher Unit Ashok Kumar Dhal Khanjamahal 135/210
453/496,452/497,    452/674  

,452/672,451,453
21.07.2018 6.40km 1km

Educational Institution-

1.20km,Hospital-

2.00km, Public Office -

2.00km

800m 6.36km

Quarry Road  

Connect with  

PWD Road

Southern 

boundary of 

Crusher Unit 

Co-terminus 

with the 

boundary of 

Eco-Sensitive 

Zone (between 

ESZ pillar no 

128 & 129)

135/228
450/620,450/621/624,  

267,268,269

135/226
450/620/680,450/621/624/681,

267/682,268/679,269/678

9 Jagannath Stone Crusher Unit Gajendra Prasad Das Gobindapur 88 271, 274 1.10.2010 6.40km above 1km

Educational Institution-

3km,Hospital-2.08km, 

Public Office -2.08km

1.2km 6.36km

Quarry Road  

Connect with  

PWD Road

outside 

outside 6.40km above 1km

Educational Institution-

1.29km,Hospital-

2.00km, Public Office -

2.00km

800m 6.36

Quarry Road  

Connect with  

PWD Road

24.01.2023

17.07.2018

6 UMSL Stone Crusher Unit Tapan Kumar Sahoo Khanjamahal

8 Saraswati Stone Crusher Unit Suvendu Bhusan Behera Khanjamahal
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10 Durga Condev Crusher Unit Pramod Chandra Ratha Khanjamahal 135/146
301/481/699,        

301/481/700,303/480
21.11.2022

11
Mahalaxmi Stone Crusher 

Unit(Mahumuhana)
Indurani Mohapatra Mahumuhana 674/340 297/2548 16.10.2007 8.40km 530m

Educational Institution-

1.8km,Hospital-1.8km, 

Public Office -1.8km

650m 10km

Quarry Road  

Connect with  

PWD Road

outside

12 Mukteswar 1 Stone Crusher Unit Bidyadhar Mohapatra Mahumuhana 674/92 297/2548/1 30.01.2002 8.40km 680m

Educational Institution-

2.1km,Hospital-2.1km, 

Public Office -2.1km

900m 10.40km

Quarry Road  

Connect with  

PWD Road

outside

13 Mukteswar 2 Stone Crusher Unit Bidyadhar Mohapatra Mahumuhana 674/92 297/2548/1 30.01.2002 8.40km 680m

Educational Institution-

2.1km,Hospital-2.1km, 

Public Office -2.1km

900m 10.40km

Quarry Road  

Connect with  

PWD Road

outside

14 Maa Stone Crusher Unit Bhramarabara Nayak Mahumuhana 674/1052 293 03.11.2018 8.40km 680m

Educational Institution-

2km,Hospital-2km, 

Public Office -2km

1.5km 10.40km

Quarry Road  

Connect with  

PWD Road

-

15 M/S Brij Gopal Crusher Unit
Brij Gopal Construction 

Company Pvt. Ltd.
Dahisada 255 960, 961 01.03.2019
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